FORM B
PUBLIC ANNOUNCEMENT
{Regulation 12 of the Insolvency snd Bankruptcy Board of India
{Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
SINDHU CARGO SERVICES PRIVATE LIMITED

seNo,  PARTICULARS | ~ DETAWLS

1 |Nameof comorate debtor | Sindhu Cargo Services Private Limited
2. | Date of incorporation of corporate 04.10.1951
_idebtor ~ L

3. [ Authonty under which corporate ROCBengann:

... jgekior is incorporated / regstercd —
4. [Corporate idoniity No. / Limited Linbty | UB5110KAT991PTCO12381
igentification No. of corporatn debitor

5. Address of the registerad office-and | Biock 3, No.34. Nellakunte, Near MVIT

| prinogal office Of any} of corparate Collega, Bettahalasury, Hurse Maranhall -
[debtor PO, Bangalore, Karmataka, india BB2157
6. |Date of closure of insoivency i 22.07.2025
7 |Liguidation commencement date of 23072025
__|Dofporate oebior : e —
8 | Name and registration number of the | Name: Shirley Mathew h )
| msoivency professional acting as | Regn No:
_ |bquidator |IBBI/PAODL/PFO1043/2017-2016/11716
9. [Address and o-mad of the likusdator, | #23, Fifth Cross Mutchins fioad, St Thomas
las regisiered with the Board Town:, Bangalove, Kamataka-S60084
o ) Emait shiney@smathew.in
0. [Address and o-mai 1o be used for | #31. Wheeler Bosd Extenseon, St Thomis

| correspondence with the Equidator | Town, Bangalore, Kamataka - 560084,
i Email: sindhu.crp@smathew.in
11 Last date for submission of claims [ 22 08 2025 {Thirty daws from the date of
the Liquidaton Order)

Notice 13 hereby given that the National Company Law Tribunal, Bengaturu has ordered the
commencement of fguidaton of M/s. Sindhu Cargo Services Private Limited on
23.07.2028.

The stakeholders of M/, Sindhu Cargo Services Private Limited are hereby called upon
to Submt thesr clamms with proof on of before 22.08.2025, 10 the iqusdator al the address
mentioned against item No, 10,

The financial creditors shall submit thelr claims with proof by electronic means only. Al
other creditors may submit the claims with the proof in person. by post of by eleclionic
means.

Submission of false or misleading proof of claims shall attract penaities.

in case a stakeholder does not submit its ciaims during the liguidation process. the claims
subinitted by sach a stakeholder duriag The COrporate insolvency resolution process unaer
the Insolvency and Bankruptcy Board of India (Insolvency Resclution Process for
Corporate Persons) Regulatiens, 2016, shall be deemed to bé submitted under secton 38
af IBC.

Sd/-
Place: Bengaluru Shirley Mathew
Date: 26.07.20256 Liquidator

For Sindhu Cargo Services Private Limited
1881 Registration No: 1BBI/IPA-001,/1P-P01043/2017-2018/11716
AFA Detalls: AAL/11716/02/311225/107948 valid upto 31.12.2025

Published in Financial Express — All India Edition on 26" July 2025
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